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1 AR, Kuhe SINGH sonsaaughtersute of St Regendm Singh
nged5l years, belonging to 60\/%717“@”3?

service and presently working as %F\WL‘O—%QL&CV&@M@ :
Pzt —  IASSistont SUD Marrhal.

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:
A, Datails of movabile assets

(Assets in jéint name indicating the extent of joint ownership will also have to be

given) . . "

C%"‘(- Nilawe kumart , A **d-‘l.,S}.M_RB\
&, Description Seif | Spouse Dependant-1 | Dependant-2 | Dependant-3
N, e Name(S) Name Hame Etc. Name
(I} | Cash i

(i) | Deposits In
Banks, Financial /—16‘0094
Institutions And |-
Non-Banking ‘ﬁ)&]-—o-{-f“'cg,
Financial )
Companies

LooY.

T

(ill) | Bonds,
Debentures and
Shares In I
companies .

{lv) | Other financial
institutions,
NSS, Postal
Savings, LIC e
Palicies, etc

v} | Motor Vehicles '
(detalls of | Honda

make, etc.) Motos|Tycle |

(v Jeweliieﬂ; {give 1
details o R o N

welght and C‘?O'H—r (ot &.Oﬂm'

valug) :

(vl) | Other assets,
such as values
of claims /

interesis ™

Note: Value of Bonds / shares / Debentures as |5er the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non fisted

companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee.

Savg‘@j KUmen— g‘;‘gﬁ%



Details of I ble asses
~ [Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr. Description T Seif | Spouse | Dependant-1 | Dependant-2 | Dependanm-3
No. . Hame(S) Name Hame Etc, Name
(i) | Agricultural Land ~ thwﬂ

- Location{s) TSR

= Survey number(s) P\b& i

- Extent (Total i (;“S A

measurement) Pt Iz

-Current market value 2! iy ]
(i) | Non-Agricultural Land 1.|Kokwia Vot

- Location(s) Ghardidiup) — 10 lakh lehoad)

- Survey number(s) 2ol Cavavi b

- Extent (Total Danaper Bikon) 1o UskA

measurement) q,|Jitv e

-Current market value B — O LA KA 1
{ili) | Bulldings (Commercial i

and residential) Fedber

Location(s) Jothers

= Survey fdaor ;

number(s) Percca

- Extent (Total Home

measurement) Val’-"-‘-é

- Current market oo

value — (o qecy i RemthKaimd)
(v) | Houses / Apartments, d ¥

Etﬁ; s P R XK. Bﬂqm

- Location[s :

- Survey /door SC_LS"““" ‘i@‘*"‘ﬂf%« i

number(s) | : '

- Extent [Total i

measurement) - :

- Current market e (<

value ¢ )
(v) | Others (such as

interest In property) i
(2) 1 glve herein below the details of my liabilities / overdues to public financial

institutions and government dues:-
[Note ; Please give separate details for each item)

Hame & address of Bank /
Financial Institutions(s) /

Sr. Degcription
No.
(a) Loans from Banks

ZIST he AN KUAT

Amount cutstanding as
on .0F.La.

P

17} Loans fram financlal
|_institutions

CIB1Z4 Jla kR

i

(iil) Government Dues:
{a) dues to departments
dealing with government
accommadation

Hom e/—/APwt*ﬂﬂw

(b) dues to departments
dealing with supply of
water

i PF

——

{c) dues to departments
dealing with supply of
electricity

Sam pevy &MWS%




(d) dues to departments
dealing with telephones
() dues to departments
dealing with government
transpeort (Including
aircraft and helicopters)
{f} Other dues, If any
{b) {ij Income Tax including
surcharge [Also indicate
the assessment year upto PA N NOoe —
which Income Tax Return o
flled. Give also Permanent A
Account Number (PAN)] Céc. PS 135
(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed,]
(i1} Sales Tax [Only in
case of proprietary
| business]
(iv) Property Tax
C.  Perscoal Detall
P
GPF/CPF/PRAN No. :- PT 6 / » LA 1BR4H
Gender S | ™ (WF)
Date of Birth e (il o ' D g | 1 q{ 7 (OD/M J
Class/Group - C ) e/-
G SRR i £ T L.e-q,ub [ative M%W|
(Full Name e.g. B.A.S.- alhar Administrative Service,
B.5.S.- Bihar Secretarlat Service elc.)
Home District S € Seeyy gy |
I hereby declare that the above details are true to the best of my
knowledge and belief,
Signature SQ'“J:S K’*“?C‘"’r— w
Name of Employee: SWJ Loy Kuman . &Mg@
Place Pc;d:!\q_, Designation: PVE‘S ’5’{0‘“& 6/‘*“&’ WLQ‘ 2ohal
V. éﬁa&gm\‘&,b.r
Date o3 022029—“‘ I)epaﬂ:ment M"’ L—L‘Y’;\lﬁb =
Mobe Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)

in prescribed format.

Coam diiiis Ko S»j’/‘ﬂ



